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Central Directive on Disorders due to
Land Reform In States

1752. SHRI INDRAJIT GUPTA:
SHRI C. K. CHANDRAPPAN:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether it is a fact that in
certain States the rich peasants and
landlords hag taken to arms and vio-
lence against land reform and procure-
ment; TN

(b) whether there are reports re-
garding this in press from Bihar, West
Bengal, Gujarat and Maharashtra;

(¢) if so, the facts thereof and the
steps taken against them; and

(d) whether the Central Govern-
ment has given any directive to the
States against it?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) to (d). The information is being
collected and will be laid on the
Table of the Sabha when received.





